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In the matter of:

News item titled "On revamp priority list Satpula Lake being filled up with raw

sewage from drain" appearing in The Times of India dated 06.04.2024
NDOH:- 02.12.2025
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 539/2024

In the matter of:

News item titled "On revamp priority list Satpula Lake being filled up with raw

sewage from drain" appearing in The Times of India dated 06.04.2024

STATUS REPORT ON BEHALF OF DELHI POLLUTON CONTROL
COMMITTEE IN COMPLIANCE TO THE ORDER DATED 14.08.2025.

I, Anwar Ali Khan, Sr. Environmental Engineer, Delhi Pollution Control
Committee, 3" Floor, Block-A, IT Park, Shastri Park, Delhi- 110053, do hereby

solemnly affirm and state as under:

1. That, I am working as Sr. Environmental Engineer, Delhi Pollution Control
Committee and am conversant with the facts of the present case on the basis

of record maintained by Delhi Pollution Control Committee in its ordinary

course.

2. That this Hon'ble Tribunal took up the above referred matter on 16.05.2024
due to the news report dated 06.04.2024 raising the grievance that, raw
sewage water being pumped into the Satpula lake from a large drain in

”f;KhiIkl Jnear Saket Court in South Delhi. This Hon’ble Tribunal pleased to

f,d'\

- m1ssue Qéﬁee to DDA, DPCC and DM (South).




30

3. That, in compliance with the order dated 16.12.2024 and 15.04.2025, DPCC
filed its status report on 17.01.2025 and 26.06.2025 which are available on

the records of Hon’ble National Green Tribunal.

4. That, this Hon'ble Tribunal taken up the matter on 14.08.2025 and pleased

to direct that:

“........we direct the DPCC to carry out the spot inspection ascertain
the status of performance of STP, get the sample analysis of treated
water discharged from the STP as also sample analysis of lake water
and also find out if STP has any by-pass permitting untreated sewage
to be discharged in the lake. DPCC will also ascertain if the STP exists
in a green area and if that is so how the permission to set up the STP in

the green area was granted.”

5. That, in compliance with the order dated 04.08.2025, DPCC carried out
fresh inspection of the STP with water lab on 14.11.2025. During the

inspection it was observed that:

a) There is an open drain adjacent to the lake.

b) Lake is situated in DDA Park and maintained by DDA.

¢) During inspection it was observed that the STP is operational.

d) As per the information provided by the operator of STP, DDA
pumped waste water from the adjacent drain and treat it in STP and

discharge the treated effluent in the lake for its rejuvenation.

«"""‘ﬁeg{\STP has inlet in the drain from where waste water is pumped into

f¢ Ox
P 1» ,-
/

-._ P
! L

Nﬁ TN

g the%;.\STP then it has screen chamber, collection tank, chemical

dosmg tank and filter beds.

f) No by pass was observed during the inspection.

B TN
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Copy of the photographs taken on 14.11.2025 is enclosed herewith as

ANNEXURE-1.

6. That, DPCC collected water samples on 14.11.2025. The Water Quality
Criteria for propagation of Wildlife fisheries (Class-B) and STP with water
test reports with the notified standards is provided in the table below:

S. | Location Date of | pH COD | BOD | DO NO; | Total Fecal
No. | Name Sampling (mg/l | (mg/ | (mg/l | (mg/l | Coliform | Coliform
) 1) ) ) MPN/100 | MPN/100
ml ml

Water Quality Criteria for | 6.5- 3 or|4 or 5000 or

propagation of Wildlife and fisheries - less more = less -

(Class-B)

1 Satpula Lake 14.11.2025 7.8 72 20 1.7 1.3 2200
S. | Locatio | Date of | pH | TSS | BOD | COD | Oil & | Ammonic Phospha | Fecal
No | n Samplin (mg/1 | (mg/ | (mg/]l | Greas | al te Coliform
Name g ) 1) ) e Nitrogen MPN/100
(mg/l) | (mg1) ml
STP Standards 6.5- | 50 30 100 10 5 2 230
9.0
1 Satpula | 14.11.202 | 7.3 | 28 18 68 1.2 4.8 1.8 1800
Lake 5

Copy of the analysis report of Satpula Lake are enclosed herewith as

Annexure-2 (Coly).
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VERIFICATION

I, the above-named deponent, declare the contents of the present affidavit
are true and correct to the best of my knowledge based upon the documents
and records available in the office and nothing material has been concealed
therefrom.

Verified at New Delhi on this 1% day of December, 2025.
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Spec_ DELHIPOLLUTION conTrOL COMMITTEE m' L]FE |
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i

Report No.: DPCCIW/L/{Misc.ji2025-26/24 238 6 Dated: 21{ 112025
ANALYSIS REPORT
fS. Date of 738 | BODL | cOD S | Ao Phosphato Facai Coliform
N Locatlon Name Sampling pH " 1 7 Grease| Nitrogen’ —
j £ 4 m : ] n
2 : . | {mgd) | (mgfl) | (mgfl] - (ma/t)
STP Standards £.5-3.0 50 30 100 10 5 2 239
f 1 | Satpula TP 1471122025 | 73 28 1 | s8 | 12 4.8 1.8 g 1800
.f {
Note: All parameters are in mg/l except pH.
© e e
Sampled by Scientist '8’ Hc Waier Labc}::atery
s | gr;“i

|

File No. DPCC/(10)(02)(45)/Leg-24 (Computer No. 209657)
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1895510/2025/Water Lab DPCC 9 1

/ ' ...:..."'"....— DELHI POLLUTION CONTROL COMMITTEE § .4, LIFE |
—_— (Government of N.C.T. of Delbl) 4th & 5¢h Floor, ISBT Building t}ﬁ Lieste for |
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_ Dated: 2} n\z s
Report No.: DPCCIWIL [ MIsc.)i2025-26/23/ 23581 {
ANALYSIS REPORT
Total Collform ol :
5. No. Lotalion Namg Sampling P {mgh) | {mghi) {mgll) | {mgfi} _ ad o
Water Quality Cri‘taria. for propagation of | 6.5- _ dor | dor ) 5000 or iess L
Wiiglife and fisheties (Class-B) | 85 ansioll ‘o
_ 2200
Eoo 1 | Satpula Lake 14/11/2025 7.8 72 | 20 L7 | 13

Note: All parameters are In mg/l except pH.

= o

Scientist ‘B’ G Water Laboratory
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